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]YNPR& DUR _\\à \S QRZ\P_NPf N_R
dRYY YNVQ Z aUV` P\b[a_f N[Q dR N_R
\[ `\b[Q S\b[QNaV\[ DUR _R`bYa` \S
aUR RYRPaV\[` UNcR `U\d[ aUNa dR UNcR
O_\bTUa NO\ba N ]RNPRSbY N[Q P\[`aV%
abaV\[NY _Rc\YbaV\[ dUVPU Ub[Q_RQ` \S
cV\YR[a _Rc\YbaV\[` d\bYQ [\a UNcR
NPUVRcRQ& DUNa V` dUNa aUR ]R\]YR \S
\b_ P\Sb[a_f UNcR NPUVRcRQ V[ aUR`R
RYRPaV\[`$ N[Q dR UNcR a\ _R`]RPa aUNa&

DUR_RS\_R$ VS _RNYYf aUR 3R[a_NY 7\c%
R_[ZR[a UNcR N[f _R`]RPa S\_ aUR
3\[`aVabaV\[$ VS 1(&4 _RNYYf dN[a a\
P_RNaR N[ NaZ\`]UR_R V[ aUV̀ P\b[a_f
dUR_R ]R\]YR d\bYQ UNcR SNVaU N[Q
P\[SVQR[PR V[ aUR ]RNPRSbY \_QR_ \S
PUN[TR$ aUR[ aURf `U\bYQ OR ]_R]N_RQ
a\ NQZVa aUNa ZV̀ aNXR& DUR_R `U\bYQ
OR [\ ^bR`aV\[ \S ]_R`aVTR Na NYY& 9
U\]R aUNa aUR @_VZR =V[V`aR_ dUR[
`UR _R]YVR` a\ aUR QRONaR d\bYQ UNcR
aUR P\b_NTR a\ `Nf  1 ZV̀ aNXR UN` ORR[
P\ZZVaaRQ N[Q dR N_R [\d P\__RPaV[T
\b_`RYcR`#& 2f P\__RPaV[T aURZ`RYcR`$
aURf d VYY OR P_RNaV[T N [Rd -/&$&%&+1
V[ aUV̀ 8\b`R& 9 U\]R aUNa aUR @_VZR
=V[V`aR_ d VYY Q\ `\& <Ra b̀ NYY _R`%
]RPa aUR 3\[`aVabaV\[& 9S `GR `Nf`
aUNa$ aUR[ 9 PN[ N``b_R f\b aUNa dR
ZVTUa NT_RR [\a a\ ]_R`` aUV̀ Z\aV\[&

9 _RNQ V[ aUR ]N]R_` aUV` Z\_[V[T
aUNa 7\cR_[ZR[a N_R [\a YVSaV[T aUV̀
@_\PYNZNaV\[ T\ `\\[& DURf N_R T\V[T
a\ dNVa aVYY aUR _RaV_RZR[a \S ?_& CNZ%
]Z_[N[N[Q \[ aUR 9CaU 1]_VY \_ \̀$
ORPSabNR aURf UNcR ZNQR 4_& CNZ]b_%

[N[NaaQ N `PN]R%T\Na N[Q aURf d Nja Sa_
XRR] b] UV̀ ]_R`aVTR N[Q U\\\cSV_& DUNa
V` dUf aURf dN[a a\ dNVa aVYY aUN[$
?aUR_dV̀ R$ aURf PN[ aNXR NPaV\[ N[f
aVZR aURf YVXR& 2ba 9 d\bYQ NT_RR$
N[Q 9 aUV[X Zf U\[& S_VR[Q CU_V FNW%
]NfRR N[Q NYY \aUR_` d\bYQ NT_RR a\
dVaUQ_Nd aUV` Z\aV\[$ VS aUR @_V`Z
=V[V`aR_ `Nf` aUNa 9 a E N ZV̀ aNXR/ d\
UNcR P\ZZVaaRQ N ZV̀ aNXR/ dR
UNcR [\a U\[\b_RQ aUR 3\[`aVabaV\[/
dR UNcR [\a Q\[R N `R_cVPR a\ QRZ\#
P_Nf/ aUR_RS\_R$ dR N_R T\V[T a\ _R#
c\XR aUV`/ [\_ZNY P\[QVaV\[` UNcR ]_R%
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nature, either headed by separate 
parties or by coalitions. This in it- 
m ii is proof that 'we do not want to 
ding to power, that we do not want 
to act undemocraticaUy.

An hon. Member: That is in spite 
at yourselves.

Plref. Samar Gvha (Contai): That 
ia not by the grace of the Congress 
Party, but due to the Constitution.

Sfaztmati Indira Gandhi; By the 
fact that the Congress Party allowed 
the Constitution to work (Interrup
tions). I am saying 'allowed’ because 
there are parties in other countries 
which have a constitution where they 
have adopted other methods, where 
they have not functioned like this. 
IWa has happened in many countries 
in the world. So this is not an as
pect that we can ignore nor is it 
good for us to ignore it.

I do not want to go into the details 
o f the Rajasthan situation, because 
many Members have spoken about 
it. The constitutional points were 
very ably dealt with by shri Shah 
and Shri Khadilkar; Shri Pahadia 
gave us the detafs of the situation. 
Many other Members have dealt with 
those points and last, but not least, 
the Home Minister went into great 
detail and dealt with the matter in a 
most able manner. So I do not want 
to go into those issues again.

But I do want to draw your atten
tion to this fact that today there is 
a changed situation in India. But it 
is not a sudden change. We sewn to 
think that because there was an 
election, a sudden change has come 
■bout. This change has been a gra
dual one; it haa been coining about 
tittle b f  little, not only in every 
election, but even in between elec
tion*. We have been watching the 
change coining ewer the people and 
we have been consistently saying 
that these are the growing pangs of 
democracy, that these an  the roots 
wbitih dscaocracy it  striking down in

our country. And we have encour
aged this.

I do not sa ythat in some places 
there may not have been mistakes. 
There may have been people who do 
not want to encourage it  02 course, 
that must also have happened. But 
by and large, taking this vast coun
try and its vast population, we have 
encouraged these forces of demo
cracy. And today we see an entirely 
new situation.

One of the first things that I'd id  
was to extend my hand of coopera
tion and friendship to the non
Congress Chief Ministers of certain 
States. I am very happy to say that 
they responded in a like manner and 
they have assured me that we can 
cooperate together. It is not an easy 
situation, because not only is the 
economic situation difficult, the food 
situation difficult but the whole com
plexity of this new situation is there. 
But we will not fail for want of try
ing. That is the utmost we can say 
on this issue.

So I think it is extremely unfair 
of Members of the Opposition to pick 
out one instance where things have 
not gone smoothly. Everywhere else, 
where there are non-Congress Gov
ernments, the transition has been a 
very smooth! and even speedy one. 
I wish it had been so in Rajasthan 
also.

There were certain conditions due 
to which this could not take place. 
In their speeches, Opposition Mem(- 
bers seemed to imply that we intend 
for all time to have President’s rule 
In Rajasthan or to prevent the Oppo
sition from coming in if they had a 
majority, which is not so at al\ The 
Home Minister has made it very 
clear. There were certain conditions 
created, conditions of violence.

Now, one may agree with the 
Governor or not You may agree 
with what he did or you may not 
But fee answer is not to take that 
quarrel oat in the streets of Jaipur.
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{Shzimati Indira Gandhi] 
tM a to the only question. X am not 
blaming any particular person or any 
particular party. As I told the 
Iftriiarani when she phoned to me, 
tide is something which when one 
starts sometimes goes out of control. 
But a situation did arise where it was 
frit that it might not be managable; 
it could have been that nothing might 
have happened. But had we not 
acted, lad certain incidents taken 
place afterwards on the 14th, resu t
ing in firing, loss of life and so on, 
again Opposition members would 
have been the first to accuse us and 
say Tou should have foreseen this. 
Why did you not take prompt action?'

SM uatt Gayatri Devi: The hon. 
Prime Minister just now said that 
this quarrel should not be taken out 
into the streets, that she was not 
saying that it was provoked by any
body, who provoked it, but I have 
tried to make it clear that whatever 
the official version is, eye witnesses 
and the people on the spot know that 
tt was the police who fired. As X 
have said in my speech, why were 
the police there, two hours after 
section 144 was withdrawn?

Shrlmatl Indira Gandhi: The Gov
ernor has instituted a judicial inquiry 
in which all these things w ill come 
out. We are all interested to know 
what is tfae truth of the matter, but 
until the report of the inquiry comes 
out I  think it is not right really to 
lay the blame on one side or another. 
That Is why X did not say anything 
mate about that particular issue.

But X would like to say how deeply 
grieved I  am at the loss of life in 
Jaipur, and I  wou'd like to express 
lay very deep sympathy for tn»* 
families of those who have lost their 
lives.

One thing more. Many types of 
monopolies are talked aibout in this 
Bomml I  would like to assure all 
bm. I t o b er i that the Congress 

4 m  not seek a monopoly of 
pwwr* nor doqs It think that it  has

a monopoly of wisdom; Is tact, we 
are opposed to monopolies of all 
kinds, feudal monopolies, economic 
monopolies, personal or family mono
polies, and even the distressing mono* 
poly of shouting and interrupting of 
some sections of this House.

As I said, what has happened la 
Rajasthan has greatly distressed us* 
and It is unfortunate that things 
developed in this way.

One charge was made by, I think, 
Mr. Ramamurti, which I  must meet, 
which is that my meetings were 
arranged by the Government. There 
are certain security reasons, which X 
must confess that personally consider 
entirely unnecessary, but unfortun
ately there are certain rules here 
about security and it is this security 
aspect which is dealt with by the 
District Magistrate. He does not 
organise meeting or anything like 
that, but even the cost of this is al
ways borne by the party.

Shri P. Ramamurti: On a point of 
information.

Shrimati Indira Gandhi: I am not 
yie'ding now, because there is no 
time at all.

Shri Umanath (Pudukkottai): The 
District Collector admitted it.

Shrlmatl Indira Gandhi: As X said, 
in six States today we haVe non
Congress ministries, and in three of 
these States the Congress has not 
lost, the number of Congressmen 
elected in the Assembly is very much 
larger than any other single party; 
nowhere else in the world would 
that be called a defeat or a ’oss, it is 
only here perhaps because you mea
sure it with what the strength was 
before, that you think that It Is a 
defeat in actual fact It is, you could 
say, a lessening of the votes, but it is 
certainly not a defeat. Where there 
are these non-Congress Governments, 
we Intend to function as 
said disciplined opposition, -wo&uf
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only for tlie good of the State. Ac
tually, ia Rajasthan also, as you very 
well know, the Congress it 
the largest single party. Anway. 
I  do not want to go into all those 
matters, and the time also is exceed
ingly short. I  would like to express 
the earnest hope that at the earlitst 
possible there would be a peaceful 
atmosphere in Rajasthan.... x

Sbri A. B. Vajpayee: There it.

Shrlmatl Indira Gandhi: ___ so
that responsible government can be 
formed as everywhere else in the 
country, and whichever group or 
party has majority w ill be asked to 
assume this responsibility.

, I  would beg of all hon. Members of 
this House to look ahead in the 
spirit of true faith in democracy.

One point was mentioned by the 
Maharani, which was that we were 
afraid because of some enquiry which 
might be held. You all know that 
this matter has been discussed in this 
House, and the Administrative Re
forms Commission has made certain 
recommendations regarding such 
allegations. We are very anxious to 
implement these, and we are going 
into the matter. We had taken it up 
with the State Governments earlier. 
Now, of course, we shall discuss the 
matter with the new Chief Ministers. 
We do not want to sleep on this 
matter; we want to take it up, to see 
that there is some regular machinery 
which can go into these allegations, 
both at the Centre and in the State. 
So, let us join hands in order to 
create conditions which would enable 
us to revoke the President’s Procla
mation and restore responsible Gov
ernment in Rajasthan at the earliest 
possible date. That is what I  said 
in my broadcast. I  assure you that 
that is what I  genuinely fed. It is 
now a question of all of us trying to 
work together. Earlier we were al
ways the Government and most of 
you were on the other side, In the 
OHPaflftfan. Mow we are both the

Government an the Opposition in a 
way in different places. Thereto* 
unless we try to work together, es
pecially where there is a difficult 
situation, it w ill not be easy to have 
smooth functioning and to find a way 
out of the many problems and diffi
culties which our country faces. I  
sincerely hope that we will be able to 
create this atmosphere of working to
gether and having normal conditions 
all over the country.

I add one small piece of informa
tion which I hope the House would 
be interested in some hon. Members 
sitting opposite also suggested that 
we might have President's rule In 
that State.

An hon. Member: Who said?....
(Interruptions).

Shrlmatl Indira Gandhi: £hri Bal- 
raj Madhok, among others.

Shri Balraj Madhok (South Delhi): 
It is good that she has raised this point. 
When curfew was imposed in Rajas
than, we got reports from there that 
because of the curfew the opposition 
leaders could not move about and 
that they were almost prisoners in 
their own houses whereas Mr* 
Sukhadia and his partymen were 
going about—

Shri A, B. Vajpayee: — in police 
jeeps.

Shri Balraj Madhok:___and trying
to purchase independents, intimidat
ing others and offering bribes to tome. 
Ibis was a situation which was very 
unfair to the Opposition. So, we said 
to them: You lift the curfew or do 
not allow Mr. Sukhadia and his party- 
men who have lost the majority to 
continue with the Government of the 
state and to go on using the official 
machinery and official authority for 
wrong purpose and to stab demo
cracy; therefore, lift the curfew or 
impose President’s rule and remove 
Mr. Sukhadia from power. That is 
what we said; we stand by that state
ment.




